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0A-1S80/2002 was disposed of vide order dated

19-7-2002 requiring the respondents to consider

applicant's representation and pass a reasoned and

speaking order within two months from the date of

receipt of a copy of court's orders-

2- Respondents have complied with directions of

this court by passing an order on January 6, 2003

rejecting applicant's claim for higher pay scale-

3. As the respondents have complied with the

directions of this court contained in order dated

6-1-2003, they have not committed any contempt. C.P.

ore, dismissed- Notices are discharged-there

(Kuldip Singh)
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